)
NATIONAL COMPANY LAW TRIBUNAL @/’j
DIVISION BENCH - 1
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON 24-1-2020

PRESENT: SHRI R.VARADHARAJAN, MEMBER-JUDICIAL
SHRI ANIL KUMAR B, MEMBER - TECHNICAL

APPLICATION NUMBER : TA/258/2018

PETITION NUMBER : TCP/133/2016

NAME OF THE PETITIONER(S) : SENGODAN & 2 ORS

NAME OF THE RESPONDENTS : CENNEY HOTELS PVT LTD & 2 ORS
UNDER SECTION : SEC 242(4) & 425 OF CA 2013
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1A/258/2018 in TCP/133/2016 6
ORDER

Refer Order passed in TCP/133/2016

-SD- -SD-
(ANIL KUMAR B) (R.VARADHARAJAN)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

MS


HP
Stamp


